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Central Administrative Tribunal
Principal Bench

OA No-2909/2001
New Delhi, this the 9th day of August, 3302

Hon'ble Shri S.A.T.Rizvi, Member (A)
Hon'ble Shri Shanker Raju, Member (J)

ohi i Nawab Ginyh
Sub Inspector No. 757/D
R/o Airport Police Lines
Mehram Na^3ar
Delhi.

.. .... Applicant
(Shri M.K.Gupta, Advocate)

versus

The Commissioner of Police, Delhi
Police tieadquarters
I.P.Estate, New Del hi-110002.

The Joint Commissioner of Police (Operations)
P'olice Headquarters
I. P. Estate, New Del hi •••110002.
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(shri [•{arvir Sinqh, Advocate ■
with Shri Lakhi Ram, Departmental
rep resen tat i ve)

.. Respon den ts.
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Order (Oral)

By Shri S.A-T.Rizvi, Member (A)

On an application made, the learned counsel for the

applicant is permitted to withdraw the application which is

accordingly dismissed as withdrawn.

V (Shanker Raju)
Member (J)

(S.A.T.Rizvi)
Member (A)

/shyam/


